
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, 

WESTERN ZONE BENCH PUNE AT PUNE 
4AYEDABBAS\ 

(AocAE&NocA \\ ORIGINAL APPLICATION NO. 118 OF 2024 
T , TtswArn TALUKA  * 
' PANAJI-GOA 

11 Reg. No. 23112010  )-.. 
11r.  Navnath Andre Kankonkar (Gomes) Applicant 

Versus 

Union Of India And Ors. 

ADDITIONAL AFFIDAVIT ON BEHALF OF APPLICANT 

I, MR. NAVNATH ANDRE KANKONKAR (GOMES), Age: 32 Yrs, 

Occupation: Business, Rio: House No. 22/223 opposite NIO colony Goa 

University Road, Donapaula Goa 403004, (NM), do take oath and state on 

solemn affirmation that: 

1. I state that I have filed the present proceeding raising the substantial 

question of environment arising out of non-compliance of the terms and 

conditions of the Environmental Clearance dated 28.11.20 19 and 

Consent to Operate dated 15.03.2019. 

2. I say and submit that I am residing as well as carrying out my livelihood 

at the project site where the Respondent Nos. 9 and 10 have developed 

their project. Therefore, I have personally witnessed the entire 

construction and development of the project of the Respondent Nos. 9 

and 10 for which the Environmental Clearance dated 16.5.2007 and 

thereafter Environmental Clearance dated 28.11.2019 was granted. A 

copy of map pointing out the residence of the Applicant at the project 

Respondents 
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Sr. No. Condition in EC dated Proof of non-compliance 

28.11.2019 

1. General Condition 

ii) Water Harvesting ought 

to be done by project 

proponent to the extent of 90 

KID. 

• The Respondent Nos. 9 

and 10 have filed 

presentation dated 

1.2.2007 before the 

MoEF. The said 

Respondents in Form I at 

Point 2.7 have stated that 

the Rainwater will be 

collected in three tanks of 

4,50,000 litres. 

A copy of the presentation is 

annexed herewith and filed as 

"Annexure B"  

• It was proposed to 

establish the Rain Water 

Harvest in the Basement 

having capacity of 

1,50,000 litres as shown in 

1 

site of the Respondent No. 9 and 10 is annexed herewith and marked as 

"Annexure A."  

3. I state that below mentioned is the list of non-compliances of the  

Environment Clearance witnessed by me along with the available/f  ( 
proofs in support of the same. 
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the Sanction Plan at 

Exhibit J of the Original 

Application, but neither 

the basement nor the 

Rain Water Harvest 

exists as witnessed by the 

Applicant himself. 

• In the same presentation 

the Respondent Nos. 9 

and 10 have stated that 

there will be 2 number of 

recharge wells and 20 

numbers of recharge pits. 

There are 4 Pits that are 

proposed to be around the 

house of the Applicant. 

Also, it is mentioned that 

there are 13 wells/pits 

proposed on the periphery 

of the plot of the project. 

None are present as 

witnessed by the 

Applicant. 
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• The Solar Panels on th' 
south side of Sector 4 a 1p-. 

not visible or functionin 

• No Solar energy deployed 
and in Sector 1 and Sector 
4. The same has been 
experienced by the 
Applicant himself. 

iii) The PP shall install bio 

methanation plant to tackle bio 

degradable waste. 

Construction of Transfer Station 

for transfer of Non-Biodegradable 

Waste 

• Not Provided by the 
Respondent Nos. 9 and 10 
in both Sectors 1 & 4. 
• In Sector 1 the waste can 

be seen littered on the 
Ground from the main 
road near the entrance. 

Photographs showing the waste 
spread on the ground is annexed 
herewith and marked as 
"Annexure C."  

3 iv) E Waste shall be disposed • The E waste is also 

through authorized vendors littered with the non- 

biodegradable waste at the 

entrance of sector 1 as 

witnessed by the 

Applicant. 

4 v) Solar Panel Installation towards 

south facing walls 

5 xiii) Solar Based electric power to 

each unit. 

xiii) Common Area lighting and 

street lighting based on Solar 

• There is no installation of 
Solar Energy and the 
lights go off during power 
supply disruptions. If they 
were on solar power the 
same would have been 
running uninterruptedly at 
least in Summer. Since 
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the Applicant is residing 
at the project site, he has 
witnessed it. 

6. xiv) Plantation of trees along 6 

meters periphery 

• No plantation. 
• The cars are parked on the 

6 metres periphery in 
sector 1. 

Photographs showing cars 
parked within 6 meters periphery 
is annexed herewith and marked 
as "Annexure D" 

7. xvi) Year marking of No 

development Zone. No 

construction in said NDZ 

• No such year marking 
done  

• The Applicant has 
witnessed the green open 
space in Sector 1 reduced 
to increased parking. 

8. 

)k- L 

4. General Condition- 

j) STP of Suitable capacity 

shall be installed 

considering the quantity and 

quality of waste water 

generation. 

• Non-Installation of STP 
• The Applicant has  

witnessed human excreta 
the photographs of which 
is annexed herewith and 
marked as "Annexure 

Photograph showing no 
installation of STP is annexed 
herewith and marked as 
"Annexure F." 

4. I state that as a common resident, residing at the project site, I have 

gathered the information to highlight the non-compliance of the 

Environment Clearance dated 28.11.2019 which are filed along with the 

present affidavit. I have also gathered few documents which are filed 

along with the Original Application that reflects as to how from the date 

of commencement of the project of the Respondent Nos. 9 and 10 till 
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date there is no ground verification or action taken by any of the 

Respondent authorities for the non-compliance of the terms and 

conditions of the Environment Clearance dated 28.11.2019. 

All the contents mentioned above are true and correct to the best of my 

knowledge, information, and belief. Hence, I have made this Affidavit on 

this the 28" day of May, 2024 at Goa. 

Affiant 

I know the Affiant 

Advocate 

/* 
II (  T1StD&Ivo,,. \\ 
'! I Pç 'r4LU1_  r)1.16 i 
• C) Reg. * /1 

c : •' 
.' 

NOTARIAL? 

So¼'r'lv ffr,-d blo, i me by 
rio 1h 

ied by 

known 
_2162AJZ o2J ..._a e 

) BOAS 
Avccate Notary 

liswad laluka 
Panaji, Goa 403001 
Reg. No.231/2010 
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ANNEXURE - A
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ANNEXURE - B
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GPS Map Camera

' 1.

Long 73.80848° 
07/04/22 10:21 AM

Panaji, Goa, India
B-13 Bella Vista Ocean Park, Dona Paula, near 
Cidade Goa Hotel, Panaji, Goa 403004, India 
Lat 15.456297°
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